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HIGH COURT FOR THE STATE OF TELANGANA AT HYDERABAD

WEDNESDAY, THE TWENTIETH DAY OF I/ARCH
TWO THOUSAND A.ND TWENTY FOUR

PRESENT

THE HON'BLE THE CHIEF JUSTICE ALOK ARADHE
AND

THE HON'BLE SHRI JUSTICE ANIL KUMAR JUKANTI

WRIT APPEAL Nos.604 605 & 1015 0F 2012

WRIT APPEAL No.604 OF 2A12

Writ Appeal under clause 15 of the Letters Patent against the order dated

12.04.2012 in W.P.No 4183 of 20't'l on the file of the High Court.

Between:

1

2

3

Sri lvluralidhar VUeifare Socieiy (Regd. No.3124196), Survey No.320/1 ,

Chanda Nagar, Serilingampally, Ranga Reddy District, Hyderab-ad-s00 050,
Rep. by^its President, Srr S. Madhava Rao. S/o. Hanumahtha Rao, aged 72
years, _Occ: Retired Einoloyee, Rlo. H.No. 1/58/143, Madinaguda, Ranga
Reddy District.

G.Padmasri, Wo GVtu4L Nagaraju, aged about 45 years, Occ. Empioyee of
SBH, R/o. Plot No.90, Flat No.23, Madhu Konark Apartments, MadhLrahagar,
Hyderabad. (Owner cf Plot No.46)

K.Sadananad Rao Sio iate K.Kishan Rao, aged 65 years, R/o H.No.B-3-
2371418, Yousufguda, Hyderabad. (Plot No.8)

...APPELLANTS/PETITIONERS
AND

1

2

3

The Government of Andhra Pradesh, Rep. by its Chief Secretary, General
Administration Department Secretariat, Hyderabad.

The State Vrgilance Commissioner, Government of Andhra Pradesh, General
Administratron Depadment. Secretariat, Hyderahad.

The Government of Andhra Pradesh, Rep by its, Principal Secretarv,
Municipal Adminrstration and Urban Development Department. Secretariat.
Hyderabad.

The Greater Hydeiacad lv'lunicipal Cjorporation, Hyderabad. Rep. by its
Commissioner & Srecrai Cffrcer

4



5. The Meti-opoirt;rn Commissroner, Hyderabad fu'letilpc rta. Development
Authority. Hyderabad.

6. The Deputy Cornmissioner, Greater Hyderabad Mun c rpal Co'poration Town
Planning Sectiorr, Circle-12, Serilingampally (l.l). West.lonc. H,rderabad.

7. My Home Cons:ructions Private Limited, 8th Flocr. Erlcck-3 l\ly Hcme HUB,
Madhapur, Hyde rabad-500 051 Rep by its Chairman rnd Maraging Director
Sri J.Rameshwa-Rao.

B. Dr Reddy's Estu tes Pvt Ltd., (My Home Jewel), S,r l.t o 33/i:,, Madinaguda
Village, Seriling: rmpally Mandal, Ranga Reddy Distrrr:1 Rr,p b 7 its Managing
Director, Sri K. Satish Reddy.

...RESPONDENTS

9. P. Latha Sree. \r'rio. P.S. Cha
2O87lC, NH V ,\rea, B.H E.
(Owner of Plot N c 6)

ry,4
L.T

ged 33 years, Occ: ll :ust:-wiie, R/o. Qr. No.
ownshrp, Ramachar,(lrapura'n, Hyderabad,

10 G Nagabhyshar a Rao, S/o. G Paradhamaiah, aged 
.7'1 

y=ai-,;, Occ: Retired
Employee R/o. l-l.No 6-8, Chandanagar, Hyderabad-a 0C C5C. (Owner of plot
No. 37).

11. M. [-axmaiah.
Vidyuthnagar,
No 28).

S /o. M. Narsaiah.
IiHEL Township,

aged 58 years. ITIIG
Ramacha nd rapu ra rn

I1211, Phase - ll.
Hyc erabad. (PIot

"!2. K. Samuel. S/o. K. Peter, aged 67 years. Occ. Retir.:d E rol:yee. plot No.
229, f\illG., BHEL Hyderabad-SO0 032 (Owner of Ptot I'j: 5r,)'

13. K, Venkoba Rac, S/o. Harikrishna Rao. aged 65 year-s, l/o H.No. 5-114,
Shadanagar, Hyc erabad - 52, (Plot Nos 35 and 36).-

14.Md. Saleem S o. Md. fVlahaboob, aged 48 years
Kanukunta, Ram achandrapuram, Near BHEL Cheak :cst
No '13).

15 Abdul Jabbar, Src .Abdul Qader, aged 44 years, Occ
12512/ N3. Murali C har Welfare Society, Chandanagar
Plot No 5).

'16 Liaquath Ali Khar S/o. Omer Droz Khan, aged 57 year,; R/o H No. l2-j-54g,
Syed Aliguda, lvle hdipatnam, Hyderabad (Plot No 32)

'17. K. Srinivasa Rao S/o. Pandarinath. aged 52 years, Oc: Tarlor R/o. H.No. 2-
93/44, Taranagar. Hyderabad, (Plot No 44)

'18. [V1._Swaroopa Ra rr W/o. [Vl. Krishna. aged _ years. F] o lrllC 3g77, BHEL -
ll. RamachandraF uram, Hyderabad. (Owner of Plot No. rr2).

19 J.V Gandha, S/o Vithaldas Ramji, aged 40 yea;.s, R/o :jat No G-,1 , Gayathri
Nilayam Apartme rts. Chandanagar-50, Hyderabaci. (Ovrrer rf F ot No. 4j.

(Respondents € to 19 are formal parties and they ar1) flot necessary)

-..RESPONDEI,ITS RESPONDENTS

Ric H.No. 22-94,
Hyderabad. (Plot

Bu:,iness. R/o. D.No.
llydt rrat ad, (Owner of



l.A. NO: 1 OF 2012(WAMP. NO: I 174 0F 20121

Petition under section i 5J cpc praying that rn the circurnstances stated

in the affidavit fired in support of the petition, the High court may be preased to

suspend the Memo No 1072aru2ua-5 Municipar Administration and Urban

Development daied 3'12-201 o which was pubrished in Andhra pradesh Gazette

No.693 Hyderabad dabd a6-12-2c10 and arso the finar order passed by the 3.d

Respondent vide G.o.Ms.No.22 Municipar Administration and Urban

Development dated 12-1-ZO1 .l pending drsposal of the above Writ Appeal.

LA. NO: 3 0F 2012(WAMP NO 1960 0F 2012

Petition under Section i 51 cpc praying that in the circumstances stated

in the affidavit fired in support of the petition, the High court may be preased to

suspend the notification issued by the Respondent No.20 in Form 24 vide

Memo.No.G2l2004r2o12 dated 17-7-2012 Gazette No RRG Dt. 16-7-2012 and

the consequentiar Notice issued by the Respondent No.2-r in form-3 vide

No 44/563/2012 dateo 23-7-zo1z pending disposar of the writ Appear.

counsel for the Appeilants: sRr v. RAV| K|RAN RAo, sENIoR couNSEL

counsel for the Respondents No.1 to 3; SRr porrcARr SRTDHAR REDDY,
SPECIAL GOVERNMENT PLEADER FOR THE ADVOCATE CENENEI

Counsel for the Respondent Nos. 4 & 6: S.C. FOR GHMC

counsel for the Respondent No.5: sRr v. NARASTMHA GouD, s.c. FoR HMDA

Counsel for the Respondent No.7: SRI E. AJAY REDDY

Counsel for the Respondent No.g: SRI p. VENUGOPAL



i

Writ Appeai undeT crause 15 of the Letters patent aa. rilst th.) order dated

'A/RIT APPEAL NO: 605 OF 201j1

i2 04 2A12 in W P.No .t183 of ZOil an the fjle of the High Cr ur1

Between:

1 Q Nagabhushana Rao, son of G. parandhamaiah. age,. i 1 years, OccRetired EIpioyee, _ R/o. H.No.6-8, Chandanagar rt'y, ie.irOaO_S0O' OSO
( uwner ot PIot N l. 3 / )

2 5r.S:ly_u_l S/o K Peter,.aq*^Q! ye_ars Occ: Retired Emptoye,,r, plot No.229,MIG BHEL, Hyd:rabad-Sb0 032 ( Owner of plot No 5: )'
3. K. Venkoba Rao S/o Harrkristrna Rao. aged 65 ye:rs. iio H.No. 5_1 14Shadanagar, Hycierabad-52 ( plot Nos 35 ind 36 )'
4. IUd Saleem S/o. Md Mahaboob, aged 48 years, R/o H rJi; 22_:,14, KanukuntaRamachandrapu am, Near BHEL bheck iost, Hyderat:,.. 11i,, N'" -r,3i-"-"''
5. Abdul Jabbar. S o Abd^ul eader, aged 44 years. Occ Bu;rne .ss, R/o D. No125121N3, [Vlurar dhar werfare soci6ty, chahdanagar r],ra,rrai,id io-**i'"iPIot No 5)

...APPEL : AN' -SIITETtTlONERS

AND

3

1

2

5

o

The Go.rernment of Andhra pradesh, Rep by its Ch r:f Secrr,rtary. GeneralAdministration De partment, Secretariat, Hy'OeraOaO

The State V'igilan ;e Commissioner, Government of An,i rr a ria:resh GeneralAdministration Department Secretariat, Hyderabao.

The Governmen of Andhra pradesh. Rep. by lts pr, tc ( al SecretarvMunicipal Admini;:ration and Urban Develofime-ni Oi,r,r, i"i- S;;;ir;;iHyderabad.

The Greater Hyderabad Municipal Corporation. Rep by rs C:rr nrssioner andSpecial Officer. H ,derabao.

The Metropolitar commissioner, Hyderabad Metrcpcrit;in DeveropmentAuthority, Hyderat rad.

]lle Depu_ty Comrrrssioner, Greater Hyderabao Municrl.,rt C:ro rr.ation, TownPlanning Sectron. Ctcle-12. Seriiingampatly ff,,ll. West Z: r:. -ly.r uoOlO ".'

f,!y Home Constr,ctions pri_vate Limited, gth Ficor, Blcr;k_3 tr4,,.Home Hub.
!,a{h3nur Hyoer; b,ad- 500 051. Rep by its Cf.aiman ; i,c il, ;;,,gi;; 'D,r;;;;,
Sr; J Rameshwar llao

Dr Reddy's Estat,s pvt Ltd. (f\4y Home Jewet; Sy Nc. 8..rp Madinaoudavillage. Serilinoarnrattv Mandat. Ringa ReOJy DlrtnJt j:up-';: i;il;;i';;;;Djrector Sri K.Sati: n Reddy.

. -.ItESiPONDENTS
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I Sri Muraiidhar Welfare Society (Regd.No 3124196), Survey No. 320/1 ,

Chandanagar, Serilingarnpally, Ranga Reddy District, Hyderabad-500 050,
Rep. by its President Sri S.Madhava Rao son cf Hanumantha Rao, ageci 72
years, Occ: Retired Employee, R/c. H.No.i/58/'143, tuladinaguda, Ranga
Reddy District.

10.P.Latha Sree, W/o P.S.Chary,
Qr.No.2087/C, NH V Area,
Hyderabad ( Owner of Piot No 6 )

11.G.Padmasri, Wo GVML Nagaraju, aged about 46 years, Occ
SBH, R/o. Plot No. 90, Flat No.23. A/adhu Konark

. Madhuranagar, Hyderabad. ( Owner of Plot No.46 ).

12. M.Laxrnaiah, S/o.M.Narsaiah, aged 58 years, MIG 3123,
Vidyuthnagar, BHEL Township, Ramachandrapuram. Hyderabad.
28)

13. Liaquath Ali Khan S/o. Omer Droz Khan, aged 57 years, R/o. H.No.
Syed Aliguda, Mehdipatnam, Hyderabad ( Plot No.32 ).

'14. K.Srinivasa Rao S/o. Pandarinath, aged 52 years, Occ. Tailor, Rio
93/44, Taranagar, Hyderabad (Plot No 44 )

15. M.Swaroopa Rani Wo. [Vl.Krishna. R/o. MIG 3977,
Ramachandrapuram, Hyderabad ( owner of Piot No.52)

aged 33 years, Occ: House-wife, R/o
B.HEL Township, Ramachandrapuram,

Employee of
Apartments,

Phase-ll,
( Plot No.

12-1-549,

H,No 2-

BHEL-II,

16.J.V.Gandha, S/o Vithaldas Ramji, aged 4C years, R/o Flat No.G-1, Gayathri
Nilayam Apartments, Chandanagar-S0, Hyderabad ( Owner of Plot No. 4)

17. K.Sadanand Rao S/o. late K Kishan Rao, aged 65 years, R/o. H.No. B-3-
23714/8, Yousufguda, Hyderabad. ( Plot No. B )

(Respondents 9 to 17 are formal parties and they are not necessary)

... RESPONDENTS/VI/RIT PETITIONERS

l.A. NO: 1 OF 2O12(WAMP. NO: 1175 OF 2012

Petition under Section 151 CPC praying that in the circumstances stated in

the affidavit filed in support of the petition, the High Court may be pleased to

suspend the Memo No. 1A7201l,12010-5 lr4unicipai Adminrstratron and Urban

Development dated 3-12-2O10 which was published in Andhra Pradesh Gazette

No.693 Hyderabad dated 06-12-2010 and aiso the final order passed by the 3'd

Respondent vide G.O.Ms.No.22 Municipal Administration and Urban

Development, Dated 12.'i 201 1 pending disposai of the above Writ Appeal.

Counsel for the Appellants: SRI V. RAVI KIRAN RAO, SENIOR COUNSEL



(r

Couns:Lf:llhe Respf,ndents No.1 to 3: SRt pOTTtcARt S RTDHAR REDDY,SPECIAL GoVI:RNMENT PLEADER FoR THE ADVOCATE sENtRAi
Counsel for the Resp )ndent Nos. 4 & 6: S.C. FOR GHMC

Counsel for the Resp,>ndent No.S: SRI V. NARASI,V'HA GC,UD S.r.). FOR HMOA

Counsel for the Respondent No.7: SRI E. AJAY REDOY

Counsel for the Respondent No.g: SRI p. VENUGOPAL

V\rRlT APPEAL NO: 1015 OF 20111

$'rtr!t Appeal under crause 15 of the Letters patent fired ag;rrnst yd,tr dated 12_4_

2012 in W.P No 27661 t f 2009 on the fite of the High Court.

Between:

i

)

3

4

5

tl

7

AND

1

2

3.

Mullibai Wo B R Choucjhary. 
,aSgg g0 years, Occ Hot::;e_r,r,t+ R/c H.No D_24 Madhuranaoa. yousufgldalUyO"rrtlaltO"*r"i.r'ot 

,)tot No z and 81 (diedper LRs AppellSnts o ano /nereini'-- -"-" \vvvr rEr I

V lkya Rao son c f Venkateshwar Rao, ?Sed 56 years, Oc :. E;usiness. R/oH No. 8-3-214i26 Laxminagar Arcade, STinrr.r dorC i ifrv". ti"S q"ti";l?.Hyderabad ( owrer of ptot fto i'0t-"-' 
vrlrrrvqro ..(

K.Srinivasa Rao Ii/o. pandarinlth, aged 53 years, Occ Tai cr ,f/o. H No. 293/44. Taranagar Hyderabad (pl;i N;-;4) vvqro \-/

R.Adinarayana S/ .l late Anantha Ramaiah. aged 58 : r:ers O ;c. BusinessR/o Prot No 78. J: yanagar. xrirtprlr,., fvf.rr"or#1"J*r,,: ot p;( r No 2 )Smt R Vrtava Laxrnr. Wo Adinarayglq aged 50 years. -)cc. Hcr se_rr,rife, R/o.Piot No 78. Jayanrqar, Kukatpaili.'Hyo"L"dr"Oibi"llir o plor No 1/AB1iB)
S Uttam ChouCharv S/o B RChoudhary, aged 35 years Ocr. B;srness, R/oDt24. Madhuranagi.. yotrsufguOa. HyO6iaOl-ol 

"" ,"'
S.Lalith Choudhan S/o R R Choudhary aged 27 year-. Oc(. B rsrness, R./oD124. Madhuranag :r. yousufguoa HyOdiaoZl: -',"'

...APPELLANTS/pET TtONEiiS 2, 3, 7, 9l
LRs Of;AFpE-LANT No.1

The Government of AnrJhra pradesh Rep. by rts l)irnr rpa Secretarv
filil:yo1ooo, 

in isr -ation, no uroi n-"riur,;tJ;;# Dep : 1lr t,nr Secreta riai

;5.,:::il::,:#.i:3:* XHI::11,, 
corporarion Hvde a:ar rep by its

The Director, Town & Country planning. Hyderabad
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4. The l\*4etropolitan Commissioner, HyCerabad
Authority. Hyderabad.

5

6 The Station
District

Ihe Deputy Commissicner, Greater HyderabaC lrlunicipai Corporation, Town
Planning Section, Circle-12, Serilingampaily (N), West Zone, Hyderabad.

Metropolitan Development

House Officer, Police Station, Chandanagar, Ranga Redd'/

7. The Station House Officer, Poiice Station, Ivliyapur, Ranga Reddy District

B. Sri Muralidhar Welfare Society (Regd.No. 3124156). Survey No. 320 & 3ZOt1.
Chandanagar, Serilingampally, Ranga Reddy District, Hyderabad-S00 050,
Rep. by-its President Sri S-Madhava Rao son of Hanumahtha Rao, aged 70,ears, _Occ: Retired Employee, R/o H.No 1/58/143, t\,4adinaguda, Ranga
Reddy District.

9. G.Nagabhushana Rao son of G. Parandhamaiah, aged 72 vears. Occ: Retired
Employee, R/o. H.No.6-8, Chandanagar, Hyderabad-500 050. (Owner of plot
No. 37)

10. G.Padmasri Wo GVML Nagaraju, aged about 46 years. Occ Employee cf
SBH, R/o.Plot No 90, Flat No 23, Madhu Konark Apartrnents, I\Iadhlrahagar,
Hyderabad. ( Owner of Plot No. 46).

11 KSarluel S/o K.Peter, aged 68 years, Occ. Retired Ernployee, Plot No.229,
MlG, BHEL, Hyderabad- 500 032 ( Ownerof Ptot No 55 )

12.K.Jabbar S/o Abdul Khader, aged 47 years, Occ: Business, R/o. D. No.
125121N3, Muralidhar Welfare Society, Chandanagar, Hyderabad. (Owner of
Plot No. 5)

13 Y.Naga Laxmi, Wo Y Appa Rao, ageci 52 years, Occ House-wife, R/o
BHEL, HIG 154, Ramachandrapuram, Hyderabad-S00 032 (Owner of Plot No.
3)

(Respondents 8 to 13 are not necessary)

...RESPONDENTS/RESPONDENTS/wRIT PETITIONERS

Counsel for the Appellants: SRI V. RAVI KIRAN RAO, SENIOR COUNSEL

Counsel for the Respondent No.1 & 3: SRI POTTIGARI SRIDHAR REDDY,
SPECIAL GOVERNMENT PLEADER FOR THE ADVOCATE GENERAL

Counsel for the Respondent Nos. 2 & 5: S.C. FOR GHMC

Counsel for the Respondent No.4: SRI V. NARASIMHA GOUD, S.C. FOR HMDA

Counsel for the Respondent Nos.6 & 7: GP FOR HOME

The Court made the following: JUDGMENT

l



THE HON'BI,E THE CHIET- JIJSTICE ALOK AR \DHE
ANT)

THE HON 'BLE SHRI JUSTICI' ANIL KUMAIT JUKANTI

WR I 1 / I' I' EAL Nos.604.,-(i0s &-!0I5-Q-E-:: 0 l,

COMMON JUD G M ENT, ffn. I he Hon'ble the Chief ,.lustice .'lol .4t ctclh t

Mr. \r. Rar i Kiran Rao, learned Senior Cc'ttt.tsel f.rr the

appellallts.

Mr.Pottigari Sridhar Reddy, leamed Special Goverrtmeni

Pleader attached o the otTlce of thr: learned Advocat,: G,rnc al lbr'

the rcspondents-S latc

Mr. V. Nar :rsirnha Goud, learned Standing C.'tuns:[ f,tr the

Ilyderabad Metro rolitan Developn.rent Authority.

2.. Learned Serior Counsel fbr the appellants, whilc inviti rg the

attention ol this C oud to G.O.Ms. 175 dated 29.09.20:',2, rvhi,.:h [.ras

been passcd durinp the pendency of these writ appeals sul:lrnits tl-rat

the glievance of tlrc appellants has been redressed.

i. ln vierv o1 the aforesaid s;ubmission, the wnt appea ls are

disrnissed as inll'uctuous. Tl'rere slrall be no order as t() cos-s



-)

As a sequel, miscellaneous petitions, pending if anv, stand

closed.
Sd/. I. NAGA LAKSHMI

DEPUTY REGISTRAR

\

\'//V
To,

MP

1

3

//TRUE COPY//
SECTION OFFICER

One CC to SRI V. RAVI KIRAN RAO, Senior Counsel [OPUC]

One CC to SRI ASHOK KUMAR NEELI. Advocate [OPUC]

Twc CCs to the Advocate General, High Cour"t for the State of Telangana at
Hyderabad [OUT]

One CC to Stanciing Counsel for GHMC [OPUC]

One CC to SRI V NARASIMHA GOUD, S.C. for HMDA IOPUC]

One CC to SRi E. AJAY REDDY, Advocate IOPUC]

One CC to SRI P. VENUGOPAL, Advocate [OPUC]

Two CCs to GP for Home, High Court for the State of Teiangana at
Hyderabad [OU-l-]

Two CD Copies
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COMMC)N JL'DGMENT

W.A.Nos.604, 605 & 101ti OF ZAIZ

DISMISSING THE WRIT APPEALS
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